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Production, consumption and shortfall of
Nitrogenous and Phosphatic fertilizers

2916. SHRI NILOTPAL BASU: Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) the production, consumption and
shortfall of Nitrogenous and Phosphatic
fertilizers in North, South, West and East
Zones during the last three years; and
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(b) the zone-wise installed capacity of
Nitrogenous and Phosphatic Fertilizer
producing units?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS AND
FERTIUZERS (SHRI SIS RAM OLA):

(a) and (b) The desired information is
tabulated below:—

('000 MT)
Year Zone Installed NITROGEN Installed PHOSPHATE
Capacit
Nitrogen P;g:fn Y-
phate
Produc- Con- Shortfall Produc- Con- Shortfall
tion sump- tion sump-
tion tion
1993-94 North Zoi 7055.2 1973.7 3436.5 -1462.8 260.8 78.7 765.0 -686.2
South Zone 1717.9 1339.6 2061.8 -722.2 842.2 564.3 783.7 -219.4
West Zone 3693.1 3479.1 2168.0 1311.1 1178.8 906.5 788.0 118.5
East Zone 1406.1 438.8 1122.0 -683.2 540.2 266.2 332.7 -66.5
All India 85723 7231.2 87SS.3  -1557.1 2822.0 1815.7 2669.3 -853.6
1994-95 North Zone 2397.6 21274 36352 -1507.8 261.1 157.5 835.2 -677.7
South Zone 1619.0 1531.3 2182.5 -651.2 842.3 819.2 811.5 7.7
West Zone 3693.7 3789.1 2494.8  -1294.4 1178.4 1064.6 960.1 104.4
East Zone 1261.8 497.7 1194.6 -696.9 540.2 451.7 325.8 126.7
All India 8972.1 7945.5 9507.1 -1561.6 2822.0 2492.9 2931.7 -438.8
1995-96 North Zone 27313 2630.7  3812.1 -1181.4 261.1 166.8 787.6 620.8
South Zone 1619.0 1596.7 2241.8 -645.1 842.3 815.4 854.1 -38.7
West Zone 3693.7 4069.8 2455.1 -1614.7 1178.4 1136.6 892.0 244.6
East Zone 1262.1 479.8 1313.8 -834.0 540.2 439.2 363.9 75.3
All India 9306.1 8777.0 9822.8  -1045.8 2822.0 2558.0 2897.5 -339.5
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Proposals from Private Sector ompanies
to set up Petro-Chemical Units in Andhra
Pradesh

2918. DR. MOHAN BABU: Wiir the
Minister of = CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government have received
a number of proposals from private
sector companies for setting up petro
chemical units in Andhra Pradesh;

(b) if so, the number of proposals
received and the amount of investment
involved; and

(c) when these proposals were received
and the reasons for not granting licences
for setting up the Units, so far?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SIS RAM OLA): (a)
to (c) A proposal from Mi. H.C.
Hydrocarbon and Petrochemicals Ltd. for
setting up a 100% EOU Refinery cum
Petrochemicals Complex in  Andhra
Pradesh was received in this Department in
early 1996. Since the proposal related to the
setting up of a Refinery Project and also
carried a  passing  reference  to
Petrochemicals, this Department transferred
the proposal to the Ministry of Petroleum
and Natural Gas for appropriate action. At
the same time W s. H.C. Hydrocarbon were
also informed that most of the information
in their application relates to establishing of
the Refinery. The Company was therefore
advised to file a separate application for
setting up of a Petrochemicals Complex
indicating clearly the investment, value
addition, details of sales, price and
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exports. Ms. H.C. Hydrocarbons have not
furnished any further proposal to this
Department.

Taking over of Mangalore Chemicals
and Fertilizers Ltd. By. KRIBHCO

2919. SHBJ AMAR SINGH: Will the
Minister ~of = CHEMICALS  AND
FERTILIZERS be pleased to state:

(a) whether it is a fact that KRIBHCO
has decided to take over the sick
Mangalore Chemicals and Fertilizers Ltd.;

(b) if so, the details thereof; and

(c) by when it is proposed to be taken
over?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS &
FERTILIZERS (SHRI SIS RAM OLA): (a)
to (c) Krishak Bharati Cooperative Limited
(KFJIBHCO) has submitted an offer for the
rehabilitation of Mangalore Chemicals &
Fertilizers Limited (MCFL) to the
operating agency appointed by the Board
for Industrial & Financial Reconstruction
(BIFR). The proposal of KRIBHCO is
subject to normal Government approvals.
The final decision in the matter is
contingent on the evaluation of the bids
that may be received by the operating
agency and the ultimate decision of the
BIFR, which is a quasi-judicial authority.

Functioning of FCI's Units in Rajasthan

2920. DR. D. VENKATESHWAR RAO:
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Fertilizer Corporation of
India at Jodhpur and its units at Sri
Mohangarh, Kawas, = Nagaur  and
Hanumangarli in Rajasthan are running
into losses for the last 5-6 years; and

(b) if so, the action taken by
Government to make these units
profitable and viable?



